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List of orders to be pronounced on 08.10.2026
Before Shri SS Viswanethra Ravi, JM & Ms. Padmavathy.S, AM

Author of order: AM
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INCOME TAX APPELLATE TRIBUNAL. CHENNAI BENCHES. CHENNAI

Before Shri George George K, Vice President &
Shri Inturi Rama Rao, Accountant Member

Pronounced on 08.10.2026

S; Appeal No Assessee Name Be | D.O.H Result Auth
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h
1 3947/CHNY/2026 [A] MANIMOZHI B | 17.09.2026 Partly AM
allowed for
statistical
purpose
Sd/-
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ITAT Chennai Benches, Chennai
INCOME TAX APPELLATE TRIBUNAL, CHENNAI BENCHES, CHENNAI
Before Shri Inturi Rama Rao, Accountant Member &
Shri Manu Kumar Giri, Judicial Member
Pronounced on 08.10.2026
S. | Appeal No Assessee Name Be | D.O.H Result Auth
No. nc or
h
1 3987/CHNY/2026 | [A] DEEPA SILKS B | 18.08.2026 | Partly allowed | AM
for statistical
purpose
2 3988/CHNY/2026 |[A] DEEPA SILKS B | 18,08.2026 | Partly allowed | AM
for statistical
purpose
3 1831/CHNY/2025 | [A] RAMASAMY | B | 19.08.2026 | Partly allowed | AM
SIVASANKAR for statistical
purpose
Sd/-
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI BENCHES, CHENNAI

LIST OF ORDERS TO BE PRONOUNCED ON 07.10.2026

Before Shri George George K, V.P. & Shri Gagan Goyal, AM

Chennai

Sl.No| Appeal No. Assessee Name Bench AUTHOR D.O.H
1 [ITA-99/2026 Kottaimalaiyan Ravikumar C Gagan Goyal |27.08.2026
2 |ITA-2242/2026 |Ramasamy Sundarraj c Gagan Goyal 19.08.2026
3 |ITA-3246/2026 [Balamurugesh palaniappa kulandavelu A Gagan Goyal 11.08.2026
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